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5.

Bhaskara Pantula Mohan
Member (Judicial)
29.LL.20t7.

The matter js adjourned to 05,01.2018 at 2.30 PM.

-2-

The IRP or the Legal Representative of the IRP is directed to remain present

with the outcome of the COC l"leeting so that the Payment Schedule of the

depositors can be discussed and if possible calHe f:p]IeL.n "
The requisite Forms of the Depositors @+ in the Forms in Physical form or

in Electronic form.

These depositors are required to remain present on the next date of hearing.

6.

7.

8.

M.K. Shrawat
Member (ludicial)
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